an=
title: Papers laid on the Table of the House by Ministers/members.

HON. SPEAKER: Now, Papers to be laid.

wnificareht iz wriagy orIicarie! sqrer & sa 3idl asn Rger siqrer 3 5w #icft (Sora Rsr par Ris (Jaferga) ): offadt o saersr £ siw 3 & frarferfiaa
Ue], AMI Ucel U3 I § -

(1)(ew) alicial Rrafdener, aircier & ad 2013-2014 & aiftfes cramsi &1 v
gfer (f&adt aen aE)slt 2izmar) den 3a1 vz dEmwdien yfedgar
(a) oneier Reafdener, aeier & ad 2013-2014 & wriar & woR
@ wsftern @1 v yfer (RBedt aen apsh swmn),
(2) suders (1) 3t sfeafaa ug) @t s ueer vz 2361 3 gu Ricwa B wru gefd aren Razor (Rodt aen aP)sh svwaur),
[Placed in Library, See No.LT 4810/16/16]
(3) (uw) lazafter $fEerer WRiferReror ez, arsera & af 2014-2015 ¥ aftfas
yferdgar &t was gfer (fBod aren sR)sh 2izaszur) aen Axmudfdg AR,
(ar) alfazefter $f¥erer WRiferReer Aez, arsera & ad 2014-2015 ¥ wrlassur 6
1z g asflen &t vas yfer (Rodl aen aidjeh siwasr),
(4) suder (3) 3t sfeafiaa o @ 2 uee uz 36! 3 gu Rcwa b wrur gatar aen faeor (Redt aen sidslt 2izaaur),

[Placed in Library, See No.LT 4811/16/16]

THE MINISTER OF URBAN DEVELOPMENT, MINISTER OF HOUSING AND URBAN POVERTY ALLEVIATION AND MINISTER OF PARLIAMENTARY
AFFAIRS (SHRI M. VENKAIAH NAIDU): I beg to lay on the Table a copy of the Unified Building Bye-Laws for Delhi, 2016 (Hindi and English versions)

published in Notification No. S.0. 1191(E) in Gazette of India dated 22"d March, 2016, regarding under Section 58 of the Delhi Development Act,
1957.

[Placed in Library, See No.LT 4812/16/16]

Fian sfiz Feron GienBrb sich (off 21 viewe i) : @ Preferfa ue s ueer uz Fxen & -
(1) af 2016-2017 o fere sctagiferazt aliz 2ot gienBib! forer, 2rar siiz aerr GelBibl dqrer & ufdvmefl asie 6 vas gfer (Redl aen spjsh dAzamaun),

[Placed in Library, See No.LT 4813/16/16]

(2) smaefler e araiftydht aiftforers, 1933 & arer 10 &1 3uarer (4), & sivola Asft Marser wior s34 3 At aeor i spisella Befer-frafun guiell yfden forerer, 2016
ot 22 arfer, 2016 & sna B rsrac) 3 aifdeaon 3. AroLi 436(ar) 3 yoifor gu d, & v gfer (Redl aen sidsh dxwan),

[Placed in Library, See No.LT 4814/16/16]

THE MINISTER OF STATE OF THE MINISTRY OF AYURVEDA, YOGA AND NATUROPATHY, UNANI, SIDDHA AND HOMOEOPATHY (AYUSH) AND
MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY WELFARE (SHRI SHRIPAD YESSO NAIK): I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of the Central Council for Research in Siddha, Chennai, for the year 2014-2015.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Central Council for Research in Siddha, Chennai, for the year 2014-
2015, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Central Council for Research in Siddha, Chennai, for the year 2014-2015.

(2) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (1) above.

[Placed in Library, See No.LT 4815/16/16]



(3) (i) A copy of the Annual Report (Hindi and English versions) of the

Indian Council of Medical Research, New Delhi, for the year 2014-2015.

(ii) A copy of the Annual Accounts (Hindi and English versions) of the Indian Council of Medical Research, New Delhi, for the year 2014-
2015, together with Audit Report thereon.

(iii) A copy of the Review (Hindi and English versions) by the Government of the working of the Indian Council of Medical Research, New
Delhi, for the year 2014-2015.

(4) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (3) above.

[Placed in Library, See No.LT 4816/16/16]

(5) (i) A copy of the Annual Report (Hindi and English versions) of the

Morarji Desai National Institute of Yoga, New Delhi, for the year 2014-2015, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the Government of the working of the Morarji Desai National Institute of Yoga,
New Delhi, for the year 2014-2015.

(6) Statement (Hindi and English versions) showing reasons for delay in laying the papers mentioned at (5) above.

[Placed in Library, See No.LT 4817/16/16]

e udl & Rt diqrerr & 254 i), gener #@dt oriaa 3 wsa i), ofifo, dio Brorea i deern sidqer 3 asa #dd), gz sef @emer & wsw it aen
siafyer Rwer 3 5w Al (3i. Brdeg Big) @ i Bworfeifaa ey 219 ueer uz sz §:-

(1) =ifderer & sropetya 320 (5) b sivel 2w dlas Jar e uest 3 ge) oo fAfdrm, 2016 o 27 waadt, 2016 & s & owue 3t siftRgwon 3. am.oLkr. 199(ar)
a1 yasifarT ge &, &t v gfey (RBedl aen sEEh sizasur),

[Placed in Library, See No.LT 4818/16/16]

(2) (ew) ajg epeen g, off Reell ad 2014-2015 & aififes yffdicor 61 vas g
(Rodt cren spjslt 2iasur) aen draamdiidn A,
(a)) a8 ae g, aid faeclt ad 2014-2015 ¥ wriasaur 6 R grr wwften
% @iy 3 faur (fBodt aen sBEH Fizamaur),

(3) swfer (2) 3 sfeafiaa ugl @t 2 uea w 3w 3 gu fiewa & o gafer aren Razor (ot den st Aeaseu),

[Placed in Library, See No.LT 4819/16/16]

(4) aifirer smeefter dvar afeiforemr, 1951 &t arar 3 6t suamri(2) ¥ sicoler amefler aor Aan(ufddigmedtor safierl B aiffr wdter) A, 2016 3t 2 and, 2016 ¥ s B
1o 3t aiftrien 3, amanfer, 270(arn) 3 yaifera gu &, i vas gfer (fBodt aen sPpl Jasur),

[Placed in Library, See No.LT 4820/16/16]



